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OFFICE OF THE CI-IIEF JUDICIAL MAGISTRATE: WEST DISTRICT:TIS I-IAZARI COURTS
DELHI

IVIODII-'lC_l\'l'IOl\‘ Il\'_ DUTY B_QS'I'l£R_Cll"_.lUDICli\l. MAGlS'l'RJ\'l'_If'. FIRST CLASS,

l-‘OR 'I'II_l-'. MONTH OF JULY -2026

In view of the request of Ms. Shivangi Mangla, Ld. JMFC(Nl Act)-05, West District, Delhi
(Duty Magistrate on 11-0'7-2026) for exchange of her duty, the following modification in the Duty
Roster of Judicial Magistrate First Class, West District, Delhi for the month of July-2026 (reference
No 1267-1323/CJM(West)DR/2026 Dated 12-06-2026) is being made:-

Sr. Name of the Judicial Magistrate First Class Working days Holiday Room
N0. No.
Q1 Ms. Sheetal Rani,ld. IMFC-12

R/0 B-306, 3"’ Floor, Greenfield Colony, I-‘aridabad, 11-07-2026 _ 152
Haryana 121010,

I02 VMs. Shivangi ivlalngla, ta. Jmsctrn Act-05) I ' is-bizezs I sue
R/0 House No. 90, Upper Ground Floor, Pocket 4 & 5, (EXHI-
Sector 23, Rohini Delhi. B1°=i<)

I ‘I "'1itE'st ‘oi lthei ¢¢i{<iiiitm§ sh_all_'rernairi uri—eha_nge?l-in they Duty iioster of Judicial
Magistrate First Class, West District, Delhi for the month of July-2026 (reference No 1267-
1323/CJM[West)DR./2026 Dated 12-06-2026). .

WAS AZAD
dicial ' trate

Wes ' tzriet, Delhi
1\1<>..l..$..*‘?.E§.'.'..‘.§fl...........cJ1\/itwest)/nit/2026 Dated, D ' t e .<.>..¢].¢.o. .r,1. .1. 2-31 4
Copy forwarded for information and necessary action to:-
01. 'l'he I-lon'ble Registrar General, High Court of Delhi, New Delhi

Through I.d. Principal District 8: Sessions Judge, (West),Delhi
" 02. '|'he I.d.Principal District 8: Sessions Judge, (HQ), Delhi

03. The i.d. Principal District t. 17:: ions Judge, (West), Delhi
04. The Ld. Principal District 8: Sessions Judge all district Delhi/New Delhi
05. 'I‘he Ld. officer lncharge, Pool Car, ‘l‘is l<Ia'/.ari Courts, Delhi
06. The Ld. CJM, all l)ist1'ict, Delhi/New Delhi,
07. The Ld. ACM & All l.d. Judicial Magistrate First Class West District, 'l‘is I-lazari Courts,De_lhi.
08. The Director of Prosecution, 'l'is Hazari Courts, Delhi.
09. The Commissioner of Police, Delhi
10. The l G (Prison), Tihar Jail, Delhi/New Delhi.
11. The Secretary, Bar Association, Tis I-lazari Courts, Delhi
12. The Supdt.Jail, New Dfilhi/l.0Ck-Up incl-large, Tis Ilazari Courts, Delhi
13. The Admn. 0fficer(Judl), . 1...:1. Department, R. No. 237, Tis I-Iazari Courts, Delhi
14. Law Officer, Tihar Jail, Delhi/New Delhi. '
15. l-‘or Uploading on centralized web-site through LAY]-IRS
16. The Video Conferencing, R. .\lo. 254, Tis Ilazari Courts, Delhi. '
17. The Care Taking Branch (liq) 8.- West 'l'is Hrizari Courts, Delhi
18. The Reader to the court of undersigned.
19. The Cash Branch, West District, 'l‘is llazari Courts, Delhi. " '
20. PS to Ld. Principal District and Sessions Judge(West) District, De1h'
21 Office file

C ' Judicial Magistrate
West D‘ t, Delhi


